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MINISTRY OF AGRICULTURE
(Department of Agriculture & Co-operation)
NOTIFICATION
New Delhi, the 15th January, 1987

G.S.R.  3NE) :—In exercise of the power conferred by
sub-clause (ii) of clause (¢) of section 3 of the Insecticides Act,
1968 (46 of 1968), the Central Government, afler consultation
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with the Centra! Insecticides Board. hereby includes the follow-
ing substances in the Schedule to the stid Act, numely :

Prenamiphos :  cthyl 4-methylthio-m-tolyl
(Fenamiphos) isopropylphosphoramidate.

Ametryne ¢ N-ethyl-N* -(I-methylethyi)-6-
(methylthio)-I. 3. 5-tnazinc-2. 4-diamine.
Prometryne  : N, Nt-bis (l-methylethyl)-6-(methylthio)-1,

3, 5-triazine-2, 4-diamine,

Fluazifop : RS: 24-(5-wiflyoromethyl-2-pyridyloxy)
phenoxy]l propionic acid.

[No. 19-64/83-PPI)
R. K. SRIVASTAVA. Jt. Secy.

NuTe ~Further insccticides were included in the §Ehedule
vide Notifications issued under GSR Nos. %E)
dated 9-1-74, 823(E) dated 28-9-76, 200(E) dated
29-3-78 modified to No. 201(E) vide GSR No. 38(E)
dated 16-7-80, 574(E) dated 6-10-79, 32(L) daied
12-2-80, SO01(E) dated 17-7-82. 500(F) dated 18-6-85
and 839(E) dated 14-11-85.
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